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Present : Hon’ble Mr.A.V.Haridasan, Vice-Chairman(J)
Hon'ble Mr.G.R.Patwardhan. Administrative Member

' NANDA DULAL RUDRA
Vs
UNTON OF INDIA & ORS.

For the applicant : Mr.M.$.Banerjee, counsel
Mr.T.K.Biswas, counsel

For the respondents: Ms.U.8anyal, counsel

A.V.Haridasan, YC(I)

Ld.counsel fori the applicant states that the applicant is no

|

more intergsted in pﬂosecuting the matter. l.d.counsel for the

|
. |
respondeng; is present. The application is therefore dismiszsszd as not

pressed. No order as to costs.
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